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Claase 1'7- (Power to make rula) 

Slui Bachublr Sabat: I beg to move: 

Page 8, lines 16 and 17,-

for "by the Governing Boc1.y in the 
prescribed manner" fUbstitute "in the 
Official Gazette" (10). 

P~e 8,-a/ter line 1'1, insert-

"(3) The Central Government 
shall cause every rule made under 
this Act to be laid as soon as may 
be after it is made before each 
House of Parliament, while it is 
in 1!ession for a total period of 
thirty days, which may be com-
prised In one sE!Ssion or in two 
successive sessions, arid. if before 
the expiry ot the session. in wh.ich 
it is so laid or the session \mme-
diatly following, both House agree 
in making any modification in the 
rule or both Houses agree that the 
rule should not be made, that rule 
shall thereafter have e1fect, only 
in such modified form or be Of no 
effect, as the case may be, so how-
ever that any such modification 
Or annulment shall be without pre-
judice to the validity of any 
thing previously done under that 
rule." (11 l. 

Mr. Deputy-Deputy: I shall now 
put the amendments to the vote of the 
House. 

Amendments Nos. 10 and 11 were PI't 
and negatived. 

Mr. Deputy-Speaker: The question 
is: 

"That clause 17 stand part 
of the Bill" 

The motion tDC1$ adopted. 

Clause 17 was added to the Bill. 

Clauses 18 and 19 lDere added to the 
Bill. 

CJavse I, the ~ Formula IIftd 
the long Title were added to the BilL 

Dr. IL L. 8hrtmaI1: beg to move: 
''Th~t ~~ :a.lll be pe.saed." 

is: 

Social Service btl 
UnillC1'Sitli Students 

Mr. ~ty-SpeU:er: The questiou 

"That the Bill be passed" 
The motion WIIS adopted. 

14.56 hrs. 

RESOLUTION RE: SOCIAL SERVICE 
BY UNIVERSITY STUDENTS-

Contd. 
Mr. DeJIIItY-Speaker: The House 

will now resume further discussiOill 
of the Resolution moved by Shri D. C. 
Sharma on the 16th March 1962 re-
garding social service by university 
Students. Dr. It. L Sbrimali m.,. 
c:ontnue JUs speech. 

'!be Minister of U1iellotJoD c_. 
1[. L. Shrimalil: When the He-use 
rose the other _ day, ; ·.n; Irving to 
explain that .Ius idea of national 
social service was mooted. by the 
Prime Minister recently. But this has 
not been a new idea altogether. In 
fact. if we look at the history at oiu 
national· struggle. we would find that 
practically all the leadefs had laid 
great emphasis on introduction a1. 
so:ne kind of manual labour Of social 
service by the stu<\(o"ts. Gandhijj 
focussed our attention 0:1 the great 
value, moral as well a~ intellectual, of 
introdudng labour in the educational 
institutions. In fact, his whole con-
cept of basic education develoPed out 
of this idea, that is, centering educa-
tion round some kind of work and 
making education a little more reas1is-
tie. 

Government has been considering 
as to what We could do to give a eon-
crete shape to this idea wNch has 
been with Us for the last several years. 
It would be remembered that this 
matter was discussed by the Central 
Advisory Boatd of Education in 1950, 
and the Board recommended that 
manual work should be introduced 
on a voluntary basis. Agai.n, when 
the First Five Year Plan was drawn 
in 1952, Jreat stress w8s laid over 
COI;nPulsory labour and social service 
for a period of a./:lout OIle~. So, 
as early as the First p~ ~ idea of 
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compulsory social service was with 
the Government. 

It is not only in our country that 
people are thinking of having some 
kind of social service for students. If 
we look at the educational systems of 
other' countries, we will find that 
several other countries have success-
fully tried this idea of social service. 
Here I should like to make a brief 
reference to the work that has been 
done in Yogoslavia. During the fust 
half CJf 1946, 7 lakh young persons 
gave about 60 lakhs volimteer work-
days, built several thousand new 
houses, repaired 5,700 damaged houses 
and 805 school buildings, tilled about 
16 lakhs acres of land and planted 
10 million saplings. 

15 Ius. 

From 1946, 'several major projects 
were taken up by the youth brigades. 
The first such projects was the 
Bracko-Banovici Railway of which 90 
kilometers were completed between 
May and November 1946 through the 
voluntary efforts of over 62,000 
youths working in shifts of two 
months each. Similar projects were 
undertaken to build the Samac-
Sarajevo Railway with over 217,000 
youths. In addition, seven minor 
ra'Uways and miniature railways for 
children were also built. Other types 
of projects incl!lded building of indus-
trial plants and factories, erecting 
water power stations, digging cannals 
and regulating the courses of rivers. 
When these boys were working in 
camps they were given free board, 
lodging and work clothes and travell-
ing expenses from their homes to 
the site of the camps were met. No 
other payment was made in cash. 

It would also be remembered that 
during the period of depression in the 
United large number of young men 
and women worked in the Civil Con-
servation Crops or the CCC. During 
that period a number of projects were 
undertaken .by young men and wo-
men. Some of them were atudying in 
the universities. 

Universitv Students 

So, when we talk of this social ser-
vice for our young men we should 
remember that it is not something 
which is peculiar to India. In fact, 
several other countries have. 1 quoted 
the eXample of Yougoslavia where bi<! 
projects have been undertaken and 
completed by the youth af the coun-
try. There is, however, a prejudice in 
our country. The prejudice is deep-
rooted. I do hope that it dies slowlY, 
but it does die and we are able to 
realise the significance of social service 
in education. It brings a kind of in-
tel!e~tual and emotional awareness 
among the youth. When the youth 
are participating in the projects which 
are directly related to national re-
construction they certainly iildentify 
themselves with the country. They 
have the exhilirating feeling that they 

. are doing something worth ",hile for 
their country. That itself is a great 
experience. So, as far as tile utility 
of social service is concerned, I think 
it will be generally agreed by all 
sections of this . House that social 
service can be a very valuable addi-
tion to our educational system. 

The question that we have to exa-
mine is whether we can hitroduce it 
on a basis of compulsion 01' whether 
we should allow it to remain volun-
tary. As 1 have said, the hon. Prime-
Minister himself suggested at one 
stage that we might make it compul-
sory. Naturally, in a matter like this 
we would like to carry the public 
with us. The whole scheme would be 
defeated if we do not gtlt the co-
operatiOn of the students, the parents 
and the public. In a big venture like 
this it is of the utmost importance that 
people should understand the utility 
and importance of social service be-
fore we make it compUlsory. So, this 
matter has been before the Govern-
ment and we have been examining 
its various aspects. 

This matter was discussed at one of 
the Education Ministers' Conference 
also and it was agreed that for the 
time being pilot projects might be 
taken up on a voluntary basis insteacl 
of making the whole scheme compul-
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80ry on a nationwide basis. Whether 
we should make it compulsory or 
should allow it to remain vOluntary is 
11 Il\atter which we can see after these 
proJects have worked tor come time. 
We do not want to jump into this 
adventure without making sure of 
the steps that we are taking. It has 
been examined by working groups, the 
inter-ministerial meetings and the 
committees. A ~mmittee was 
appointed of which Shri Deshmukh 
was the Chairman. The thinking in 
the Ministry at present is that it would 
be much better to set up pilot projects 
~n a voluntary basis rather than make 
it compulsory rightawsy. 

Another diffieulty which was ~n
visaged in making it ~9mpulsory was 
!inanee. We made rough calculations. 
I have said that if the boys are 
brought in camps, It ;s obviou5 that 
they will have to be fed We might 
not pay them anyt!ling but certainly 
we cannot expect them to pay for 
staying in camps. We will have to 
meet their boarding and lodging ex-
penses. According tu the calculations 
made in the Ministr) it was found 
that the total number of students that 
may have to be covcred over a period 
of five years would be about 10.13 
!akhs and the expenditure on the 
scheme would De approximately Rs. 
111 crores. Even it we want to make 
it compulsory, I am afraid. onr 
finances would not permit it. 

After considering all the~ aspects 
we have decided that to start with it 
would be a good thing to start pilot 
projects. Now, hon ::\Iembers might 
say that some kind eof voluntary ser-
vice camps have been gcing on for 
the last several years. We are a:so 
exanurung to what extent these 
camps have 'been suC<'.essful and whe-
ther the work that the students have 
done is worth while. In all these ex-
periences, naturally, the educational 
aspect has to be given the greatest 
importance. 

After considering all these aspect. 
we are proposing to set up pilot pro-
jects where university students could 
come either for a short period or for 

a long period. But they will all be 
engaged in some kind of a continuous 
project and the project must be of 
some social and economic value. For 
example, if they are building a road, 
it is no use bUilding a road which will 
be washed away during mOJl5oon. 
They mwt build a road which would 
be of a permanent value. We have 
seen how in YogosJavia some big pro-
jects have been undertaken bv the 
youth of the country. So, if they are 
properly organised there is no ro!asun 
why in our country also we cannot 
succeed. 

I am afraid, I cannot accept the 
ResolutiOn in its present form. I JD1IIIt 
make it clear that I greatly 
value the spirit underlying the Reso-
lution. I think social service has 
great value for the youth of the coun-
try. It develops in them correct emo-
tional attitudes. It enables them to 
indentify themselves with their own 
country and when we being together 
youth of the country from different 
parts of the country, it also b~ 
about emotional integration. The 
camp itself is a very great experience 
to the students. When they live in a 
camp, under discipline, for a number 
of days, they develop a spirit which 
we must develop among our youth, if 
we are to emerge as a strong nation. 
Therefore, from every point of view, 
I give very great value to social ser-
vice. We hope, in the near future, we 
would be able to set up some pilot 
projects and if these projects succeed. 
we may then examine how we can 
extend the scope of the scheme. I am 
afraid, therefore, I have to oppose the 
Resolution in its present form. I hope, 
after what I have said, Shri D. C. 
Sharma, who moved the Resolution, 
would withdraw It. 

Mr, Deputy-Speaker: The Mover 
is not here to say anything. So, I 
will have to put it to the House. 

The question is: 

"This House is of the oplDlon 
that Governmen~ should take 
steps to introduce compulsory 
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soeial service for a year for those 
students who want to qualify 
themselves for any Degree." 

The Resolution was negatived. 

Mr. Depaty-Speaker: No time limit 
has heen fixed so far, as the Com-
mittee could not meet. One hour 
would be sufficient. 

Shri Bthhuti Mishra: (Bagaba): One 
and half hours. 

Mr. Deputy-Speaker: The hon. 
Member would require 20 mInutes 
for himself. Probably, there may not 
be many more to support him. He 
may have his 20 minutes. Another 20 
minutes. Another 20 minutes for 
those who want 1:1 speak on the sub-
ject; 20 minutes for the hon. Minister. 
That would suffice. 

15.1% Ius. 

Resolution re: Naming of Buildings, 
Schools etc. 
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